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(t) when the balance bonus 

is likely to be paid ? '

TH E  M IN IS T E R  O F  S T A T E  
I IN  ’ T H E  M IN IS T R Y  O F  F I-

N A N C E  SH R I SA W A I SIN G H  
^ SISO D IA ) ; (a) to ĉ) : In accor- 
t dance with the formulae based on

1 performance, Productivity Linked 
Bonus is being paid to the eligible 
categoi ies of employees o f the M in is-

t r y  of Railways (Railway Board), 
P & T  Department, Ordnance 
Factories, etc. under the M inistry 
o f Defence and India Security 
Press and Cufrency Note Press,

I Nasik Road under the Finance M i- 
‘ nistry. The employees eligible 10 

Productivity Lir ked Bonus working 
in Naval Dockyards, Ordnance 
D ep jts, Static Type of Workshops 
unde* EM E Directorate and Air 
Force Depots/Repair Installation 
under the Defence M inistry, Em-
ployees Prov’dent Fund O rgani-
sation and Employees State 
Insurance Corporation under the 
Laboui Ministry have been avowed 
only ad hoc bonus pending formula-
tion of formulae for regulating its 
payment. It is not e?sy to empiri-
cally measure productivity in these 
organkuauons and this is mainly 
responsible for the delay. However, 
every effort is being made to devise 
the formulae expeditiously.
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to start new industries in such area 
to eradicate unemployment prob-
lem ;and

(b' whether Government pro-
pose to modify suitab’y the Incpme 
T a x  R u ’es w 'th  a view to eradicate 
unemp'oyment by encouraging in -
vestment ?

T H E  M IN IS T E R  O F  S T A T E  
IN T H E  M IN IS T R Y  O F  F I-
N A N C E  fSH R I SA W A I SIN G H  
S IS O D IA ' : (â  Under the exiting 
provision oi the Income-tax A ct, 
a taxpayer deriving income from 
newly established ird u strial under-
takings in districts like N oith Arcot 
and Rem anathapuram  :n Tam il 
Nadu, is entitled to a deduction 
of twenty per cent, o f such income 
for the ten initial assessment 

.years. There is no proposal under 
consideration of the Govern-
ment at present to allow permanent 
tax holiday to such industries.

(b) Under the existing provi-
sions of the Income-tax A ct, a tax 
payer is entit’ed to depieciation 
allowance, additional depreciation 
allowance, investment allowance, 
paitia l tax holiday, etc., which 
encourage investment.

4Tax Holiday‘ for Establishing 
Industries in Backward Areas 

in Tam il Nadu

2177. SH R I E R A  AN BA- 
R A S U  ;

W ill the M inister o f FIN A N CE  
be pleased to state :

(a) whether Government pro-
pose to allow permanent ‘tax 
holiday1 for the industries to be 
established in most backward areas 
like North Arcot District and 
Ram anathapuranf Bast in Tam il 
Nadu toflive intiative to industrialist

Shifting o f Head Office o f  
Nationalised Bank to Bihar

2178. SH R I V IJ A Y  K U M A R  
Y A D A V : *

W ill the \$ii^ster of F IN A N C E  
be pleased to state : '

(a) whesher it is a fact that
not a tingle Head office o f any 
nationalised bank is located in Bihar; 
and .

(b) whether Governm ent pro-
pose the dispersal o f Head office
of a t '  least one nationalised Ban^




